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O:NTRAL A£lVIINISTRATJVE TRIBUNAL 

ALLAHABAD B£NCH 
ALLAHABA 0 

ORIGINAL APPLICATION NUMBER 161 or 2003 

OPEN COURT 

ALLAH~BAD THIS THE 23rd DAV Of SEPTEMBER, 2003 

HON'BLE MR. JUSTICE R.R.K. TRIVEDI, V.C. 

HON'BLE MR. D. R. TllJARI, ME NSER (A) 

Brahma Dae T.No.3335/5118/G.M.s.(naw T.No.3335/ 
4928/G.M.II, son of Shri l'langat Singh• Ordinance 
factory. Murod Nagar, Ghaziabad, R/o Village 
Ohindhar, P.O. Murad Nagar, District-Ghazi ab ad • 

(By Advocate : Shri S. Tyagi) 

VERSUS 

1. Union of India through Secretary, 
f"linietry of C:Sf e nce, Ne1J f:elhi. 

2. The Cleneral l'lanager, 
Ordinance tactory , Mur ad 
Oistrict-Ghaz iabad. 

Na gar, 

(By Advocate : Shr i. R.K. hwari) 
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• • • • • Appli cent 

• 
•••• Resp on cl& n ts 

~y Hon'ble Mr. Justice R.~.K. Trivedi, Vice-Chairman 

By this O.A. file d un der section 19 of' Adninietrative 

Tribunals Act, 1985, the applicant has challenged the order 

dated 26.11.2002(Anne>t.J r e -I) by t.h ich applicant has been given 

punishment of re duct ion of pay by two stages in the scale of 

pay Rs.2650-4000/- with cumulative ef feet for a period of 

one ye ar. As the applicant has remedy of statutory appeal 
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against the impugned order, this O.A. is not legally 

maintainable in view of the p.rovisions contained under section 

20 of Administrative Tribunals Act, 1985. 

2. The counsel for the applicant aubmi tte d that appeal 

has ~&~ not been fi la~ hy now shall t::e highly time 

barred c:nd the applicant shall be deprived or the remedy. 

Consici?ring this aspect, we dispose of this a.A. with 

liberty to applicant to rile an appeal against the impugned 

order within a period of 3 weeks from today. The appeal, 

~ \/'-... 1r so filed, sa shall be considered and decided within 3 

months from the date a copy of this order is filed. The 

appeal shall be decided on merit treating the same within 

time. 

3. There will be no order as to costs. Copy of the 

order be given within 24 hours. • 

~~ 
Member (A) 

~ ~ 
Vice-Chairman 
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